IN THE CENTRAL ADMINISTRATIVL TRIBUNAL : HYDERAEAD BRNCH -

08,5 3528(%.

C.a. 1338 /264

1, R.Narasimha Reddy

2, G.S5anjeevarao

3. MJYellaian

4. D,Srinivasulu
5. T.Baru Reddy

6. P.Chandrasekhar
7. N. Henumandlu |
8. N.Narayanra

9. M.Raju 22.0.A.Doula

1¢. Y.Razjanna 23.M.Devadas

11. R.Dathatri 24.K.Krishna

12. S.Devernder Rao .

13. V.Satyansrayzna .. Applicents.
Vs

1. The Union of India, Rep,by its

Secretary,
Sanchar Bhavan,
New Delhi-1.

2. The Chief General Manager,
A.P,Circle, -

Telecemmunications,
Hyderabad.

3. The Telecom District Manager,
Telecommunications, Sanga

Counsel for the Applicants

Counsel for the Respondents
A'm. .

CCORAM:

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI E.S. JAI PARAMLSHWAR : MEMBER (JUDL.)

I

AT

21 .N.R.Machukar

Telecormunicaticons,
Asheka Road,

HYDERAEAD
* kK

Dt .of Decision

: 14-11-96,
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14.Y.Racdhakrishnan
15.Dinesh Kalgikar
16.M.Vijegder
17.venkateshwar Kac
ig,P.Vittal Reddy
12, P.Srinivas
2C.H.B.Balgramulu

ready. .. Respondents

;: Mr.P.N.A.Christian

¢ Mr. N.R.Devaraj,Sr.CGY




CRDER

CRAL ORDER (PER HCON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN

Heard Mr.P,N,A.Christian, learned counse

applicants and Mr.N.R.Devaraj, learned counsel for the

2. There are 24_applicants in this CA. The
direct rmcruiﬁ}‘rechnicians, selected and recruited pri
1-1-86 and the training period a5 alsc over prier to 1
This OA is filed te tregt the training period as servic
purrpose of notional 1ncrem ent and to gytanglthc monetar
fram 1f10-90. The learned standing counsel submitted t]

case 1s covered one and the orders as given in 0A.2/95

on 03-01-95 may be issued in this 0A also.

3. . In view of the above, the following dire

given:-
#

The respondents gre directed toc trezt thy

of training of the epplicants as service for fixgtion e

increments notionally and they should ke given the mone
benefits from 1-10-G0C,

4, | The CA is ordered accordingly at the adm

o—

(R. RANGARAJ]
MEMBER ( ADMN

;#V’J

DR

stage itself. .No costs,

5

(B.S. JAI-’-P%RAI\"}:.SHV.AR

MEMBER (JUD /

Dated Thﬁ 14th November 1996,
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Chpy to:

1.

2.

b

The Secretary, Telecommunications,
Sanchar Bhauwan, Ashoka Road,
Wew Delhi.

The Chief General Manager,
Telscommunications, A.P.Circle,

- Hyderabad.,

The -Telecom District Manager,

. Telecommunications,

Sangareddy .

" One -copy to Mr.P.N:A Chrlstlan, Adwocate

CAT, Hvdarabad.

One copy to Mr.N.R. DEHraJ,qg CG3C,
CHT,dyde“abade .

Cne capy tc lerary,CRT Hydarabad.

. Ons dupllCdtB copy.
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